CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENCH

0.A.No,262/96

Monday, this the 8th day of July, 1996.

CORAM:

HON'BLE MR 3USTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN

1.

2.

3.

4.

S,

8.

10.

K Balan.I,

Sub Postmaster,
(Biennial Cadre Ravieuw),
8ekal.P.0. .

P Manoharan,

Postal Assistant,
(Biennial Cadre Revxeu),
Nileshwvar.,

0 Gopalan,
Sub Postmaster,
Chepparapadavu,

U Ramakrishnan,"’
Assistant Postmaster,
Head Post Office,
Thaliparamba.

- KV Damodharan, ‘
Assistant Sub Postmaster,
Payyannur.P.0.

KV Karunakaran,
. Postal Assistant(Highsr Grade),
Payyannur.,

KK Kunhiraman, ‘
Postal Assistant(Higher Grade), ,
Taliparamba Head Post 0ffice,
Taliparamba.

T Annamma,

Lowar Selaction Grads,
Postal Assistant,
‘Cannanore Head Post 0ffice.

PPRY Narayanan, Sub Postmaster,
Pappinisseri.

P Damodharan,

Louer Selection Grade Postal Assistant,

Cannanore Head Post Office,

Cannanore, : : -~ Applicants

.QZ.Q.
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11. - N Ramankutty,
Sub Postmaster, .
(Biennial Cadre Ravxeu),
Pattambi.

Applicants
By Advocate Mr KS\Béhulayanil
s

1. Union of India: reprasented by
its Secretary,
Ministry of Communications,
New Delhi,

2. Director General of Posts,
Department of Posts,
New Dalhi,

3. Chief Postmaster General,
" Kerala Circle, Trivandrum. - Respondents

The application having. been heafd on 8.7.96 the
Tribunal on ths same day deliverad the following:
ORODER
The religfs sogught bygapplicants have been granted by
‘R-1 order dated 8.2.36 in principle. Consequantial o:dars

will be p;ssed by respondents within six wseks f:om today.
With this direction, the appliéétion is disposed nf.. No
costs. | ! | |

)

‘Dated, the 8th July, 1996.

M . ’
Plaese Lo.v = wvo vty

CHETTUR SANKARAN NAIR(J)
VICE CHAIRMAN

trs/87



List of _Annexurs®)

1Q,AanXUre R1: True copy of letter No.22/5/95~PE I dated

8/2/96 issued by the Department of posts,
" New Delhi.



